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 एवं  नकदी  की  व्यवस्था क  अतएव  सरकार

 का  यह  नौतिक  उत्तरदायित्व ह  कि  काम  के

 बदले  अनाज  योजना  को  वह  प्राथमिकता

 आधार  पर  चलाती  रह  ।.  इसको  अन्तर्गत  सडक

 ०  Matters  under.  AGRAHAYANA 19,
 1902  (SAKA).  Rule 377  2...  298.
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 इस  संबंध  मं  माननीय  मंत्री  जी  का  ध्यान

 इस  कार्यक्रम  में  व्याप्त  अनियमितताओं  की
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 PLOYEES  OF  BEAS  PROJECT.

 SHRI  SUSHIL  BHATTACHARYA

 (Burdwan):  Sir,  about  1,600  employ-

 ees  belonging  to  63  categories  of  Beas

 project  have  been  continuously  going
 on  24  hour  chain  hunger  strike  since

 2-12-79  for  one  year.  Now  one  me-

 ployee  is  on  fast  unto  death  since  2-

 12-80.  Ail  these  days  they  were  prot-

 esting  against  the  wrong  policies  of

 the  Ministry  of  Energy  by  which  the

 directly  recruited  employees  of  Cen-

 tral  Government  and  are  working  for

 the  last  14  years  are  to  be  declared

 surplus,  and  ultimately  retrenched,
 whereas  employees  of  various  State
 Governments,  who  are  work-

 ing  on  deputation  on  this  pro-

 ject,  are  to  be  retained  for

 operation  and  maintenance  works.

 These  employees  demand  that  as  Beas

 Construction  Board,  as  well  as  the

 Bhakrg  8685  Management  Board,  both
 are  instruments  of  the  ‘Government
 of  India  the  61,00  quasi  permanent  Cen-
 tral  Government  employees  should
 have  preferential  right  than  the  depu-
 tationiists  to  work  on  the  posts  of  Base

 Project,  when  these  posts.  are  trans-.

 ferred  along  with  Beas  Construction
 Board  to  the  Bhakra  Beas’  Manage-
 ment  Board.  ne


